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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

DECEMBER-2018

DISPOSAL

KIND OF CASES PREVIOUS INSTITUTION CLOSING
BALANCE DB SB |TOTAL| L.B. DB SB TOTAL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8602 0 56 56 0 0 7 7 8651
CIVIL SECOND APPEAL 2692 - 25 25 0 - 5 5 2712
EX. FIRST APPEAL 45 0 1 1 0 - 0 0 46
EX. SECOND APPEAL 5 - 0 0 0 2 0 0 5
CIVIL MISC. APPEAL 28425 23 226 | 249 0 27 45 72 28602
CIVIL REVISION 499 0 7 7 0 0 3 3 503
CIVIL REVIEW 553 5 10 15 0 5 5 10 558
CUSTA (CUSTOM APPEAL) 1 0 - 0 0 0 - 0 1
INCOME TAX REF. 3 0 - 0 0 0 - 0 3
OTHER TAX REF. 2 0 - 0 0 0 - 0 2
ITAX CASES 0 - - 0 0 - - 0 0
EXCISE ACT REF. 0 - - 0 0 - - 0 0
I. T. APPEAL 540 0 0 0 0 5 0 5 535
W.T. A. 15 0 - 0 0 0 - 0 15
SALES TAX REVISIONS 730 0 5 5 0 0 0 0 735
TESTAMENTARY CASES 1 - 0 0 0 - . 0 1
COMPANY PETITION 33 0 0 0 0 0 0 0 33
COMPANY APPEAL 1 - 0 0 0 - 0 0 1
COMPANY APPLS. 23 - 0 0 0 - 0 0 23
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 - - 0 0 - 0 0 10
ELECTION PETITION 0 - - 0 0 - - 0 0
SPECIAL APPEAL ( CIVIL) 6 0 - 0 0 0 - 0 6
SPECIAL APPEAL ( WRIT) 1179 96 0 96 0 73 0 73 1202
CIVIL CONTEMPT 2751 5 133 138 0 5 43 48 2841
CIVIL WRIT 47802 65 932 997 0 34 721 755 48044
005 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 299 1 1 0 1 0 1 299
CROSS OBJECTION 656 0 2 2 0 0 10 10 648
CIVIL REFERENCE 1 0 - 0 0 0 0 0 1
TOTAL “A” 94874 195 1397 | 1592 0 150 839 989 95477
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 1 0 1 1
CRIMINAL APPEAL 18270 11 124 135 0 36 58 94 18311
CRIMINAL REVISION 8450 0 203 203 0 0 52 52 8601
s ig2 CRP.C. 3044 2 | 399 401 | o | 2 | 264 | 266 | 3179
e 28 & (5 CRP.C. 1321 o | 1021 |1021] o | o | 1430 | 1430 | 912
CR. CONT. PETITION 4 0 0 0 0 0 0 0 4
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 186 10 0 10 0 11 0 11 185
CR.LTOA 268 0 12 12 0 0 32 32 248
CRLW 95 16 11 27 0 24 12 36 86
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 31641 39 1770 | 1809 0 74 1848 1922 31528
TOTAL A +B 126515 234 3167 | 3401 0 224 2687 2911 127005
OTHER ORIGINAL
JURISDICTION CASES
ARBITRATION APPLICATION 49 0 1 1 0 0 0 0 50
| LEAVE TO APPEAL TO S. C 32 0 1 1 0 0 1 1 32
CIVIL TRANSFER APPLICATION 233 0 12 12 0 0 2 2 243
CRIMINAL TRANSFER 31 0 8 8 0 0 0 0 39
TOTAL C 345 0 22 22 0 0 3 3 364
GRAND TOTAL A+B+C+ 126860 234 | 3189 | 3423 0 224 | 2690 | 2914 127369
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